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DISTRICT CASE NO.

1 CENTRAL NIL

2 CENTRAL 05-03-2025 22-07-2026 504 7 NIL

27-04-2024 28-07-2026 822 11 NIL

02-09-2025 30-07-2026 331 10 NIL

27-10-2025 30-07-2026 276 2 NIL

31-01-2025 31-07-2026 546 7 NIL

11-02-2026 31-07-2026 170 2 NIL

3 CENTRAL 02.09.2024 06.07.2026 672 30 2

18.05.2024 29.07.2026 802 4 1

26.05.2025 13.07.2026 413 2 1

10.07.2025 11.07.2026 366 1 2

4 CENTRAL 04-10-2024 04-07-2026 638 DAYS ONE DAY NIL

23-11-2022 07-07-2026 1322 DAYS ONE DAY NIL

26-04-2025 13-07-2026 443 DAYS 12 DAYS NIL

20-05-2025 18-07-2026 424 DAYS ONE DAY NIL

08-07-2025 25-07-2026 382 DAYS ONE DAY NIL

15-10-2025 29-07-2026 287 DAYS 2 DAYS NIL

5 CENTRAL 20.04.2024 27.07.2026 829 19 NIL 

S.N
O

NAME OF 
COMMERCIAL COURT

DATE OF 
INSTITUTIO
N

DATE OF 
DISPOSAL

NO. OF 
DAYS 
BETWEEN 
THE DATE 
OF 
INSTITUTI
ON AND 
DISPOSAL

NO. OF 
DAYS 
BETWEEN 
THE FINAL 
HEARING 
AND 
JUDGMENT

NO. OF 
ADJOUR
NMENT 
GRANTE
D

MS. NEELOFER ABIDA 
PERVEEN DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/25
6/2025

CS 
(COMM)/52
0/2024

CS 
(COMM)/96
2/2025

CS 
(COMM)/11
19/2025

CS 
(COMM)/14
3/2025

CS 
(COMM)/18
2/2026

MS. DEVENDER 
KUMAR SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS/943/202
4

CS/612/202
4

CS/603/202
5

CS/ 
785/2025

SH. ANIL KUMAR 
SISODIA DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/10
97/2024

CS 
(COMM)/25
38/2022

CS 
(COMM)/45
2/2025

CS 
(COMM)/57
1/2025

CS 
(COMM)/77
0/2025

CS 
(COMM)/11
00/2025

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

CS 
(COMM)-
483/24
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5 CENTRAL

02.01.2023 31.07.2026 1307 5 NIL 

02.08.2023 31.07.2026 1095 5 NIL 

6 CENTRAL 11-03-2025 31.07.2026 9.31E+009 507 DAYS

09.06.2025 25.07.2026 9.97E+009 411 DAYS 13 DAYS

7 CENTRAL 1247/2025 26.11.2025 02.07.2026 218 4 NIL 

300/2026 13.03.2026 29.07.2026 138 0 NIL

352/2026 14.03.2026 03.07.2026 111 5 NIL

298/2026 11.03.2026 03.07.2026 114 0 NIL

340/2026 13.03.2026 08.07.2026 117 2 NIL

623/2026 13.07.2026 17.07.2026 4 0 NIL

207/2026 22.04.2026 17.07.2026 86 NIL NIL

280/2026 28.02.2026 23.07.2026 145 0 NIL

537/2026 16.06.2026 23.07.2026 37 0 NIL

599/2026 10.07.2026 25.07.2026 15 0 NIL

483/2026 19.05.2026 25.07.2026 67 10 NIL

308/2026 12.03.2026 28.07.2026 138 5 NIL

387/2026 24.03.2026 29.07.2026 127 6 NIL

257/2026 26.02.2026 30.07.2026 154 10 NIL

345/2026 14.03.2026 30.07.2026 138 8 NIL

8 CENTRAL 29-07-2026 68 DAYS 3

9 CENTRAL 24-11-2018 21-07-2026 2105

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

CS 
(COMM)-
21/2023

COUNTER 
CLAIM

SH. RAM LAL MEENA,  
DJ COMM-06 TIS HAZRI 
COURT CENTRAL 
DELHI

CS 
(COMM)/29
4/2025

SAME 
DAY

CS 
(COMM)/67
5/2025

MS. REKHA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-07

SH. RAMESH KUMAR 
-II DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/30
0/2025

SH. ANIL ANTIL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/45
1/2018

ENDEAVOU
R SYSTEM 
PRIVATE 
LIMITED Vs 
INTELLIGE
NT 
COMMUNIC
ATION 
SYSTEMS 
INDIA LTD.
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9 CENTRAL

27-07-2019 25-07-2026 1915

25-09-2019 08-07-20261857

01-12-2025 10-07-2026 167

06-03-2026 18-07-2026 102

10 CENTRAL NIL

11 CENTRAL NIL

12 CENTRAL NIL

13 CENTRAL 46069 46206 137 7 0

45993 46218 225 5 1

45373 46223 850 30 3

45602 46224 622 20 2

45666 46227 561 13 1

45269 46233 964 45 3

14 WEST NIL

15 WEST NIL

16 WEST NIL

17 WEST NIL

18 WEST NIL

19 WEST NIL

20 NEW DELHINIL

SH. ANIL ANTIL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/13
27/2019

R.C.K 
LEASING 
AND 
FINANCING 
PVT. LTD. 
Vs MANISH 
KUMAR

CS 
(COMM)/22
78/2019

ARUN 
NARULA Vs 
ABHINAV 
AGGARWAL

CS 
(COMM)/12
63/2025

M/S PUJA 
CONSTRUC
TION 
COMPANY 
Vs Municipal 
Corporation 
of Delhi

CS 
(COMM)/27
0/2026

RAJAN 
VERMA Vs 
Municipal 
Corporation 
of Delhi

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. MUKESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. LAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Misc 
DJ/130/202
6

CS 
(COMM)/12
76/2025

CS 
(COMM)/39
3/2024

CS 
(COMM)/12
21/2024

CS 
(COMM)/34
/2025

CS 
(COMM)/15
65/2023

SH. DINESH BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. PREETI AGARWAL 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PRASHANT 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PULASTYA 
PARAMCHALA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
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21 NEW DELHINIL

22 NEW DELHINIL

23 SOUTH NIL

24 SOUTH NIL

25 SOUTH NIL

26 SOUTH NIL

27 SOUTH NIL

28 45939 46205 266 NIL NIL

44834 46207 1373 NIL NIL

45356 46211 855 NIL NIL

45845 46218 373 NIL NIL

45845 46221 376 NIL NIL

45045 46224 1179 NIL NIL

29 NIL

30 NIL

31 MS. SUNENA SHARMA NIL

32 MS. NEELAM SINGH NIL

33 NIL

34 NIL

35 NIL

SH. SANJAY 
KHANAGWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. SANDEEP YADAV 
DISTRICT JUDGE 
(COMMERCIAL COURT) 
03

SH. SUDESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS RAVINDER BEDI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

CS 
(COMM)/82
4/2025

CS 
(COMM)/97
8/2022

CS 
(COMM)/14
5/2024

CS 
(COMM)/54
9/2025

CS 
(COMM)/54
8/2025

CS 
(COMM)/39
9/2023

MS. NIKHIL CHOPRA, 
DISSTRICT JUDGE

SOUTH-
EAST

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SOUTH-
EAST

SOUTH-
EAST

MS. NEERA 
BHARIHOKE, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. TARUN 
SAHRAWAT, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS VEENA RANI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST
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36 EAST NIL

37 EAST NIL

38 NIL

39 SHAHDARA NIL

40 SHAHDARA NIL

41 SHAHDARA NIL

42 SHAHDARA NIL

SH. DEVENDER 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL)-01

NORTH-
EAST

SH. PRITAM SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SH. SANJAY SHARMA-
II, DISTRICT JUDGE, 
COMMERCIAL COURT

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)



Three Adjournment

Page 6

43 NIL

44 NIL

45 NORTH NIL

46 NORTH NIL

47 05.06.2025 09.07.2026 399 NIL NIL

20.05.2025 15.07.2026 421 NIL NIL

19.02.2025 27.07.2026 423 NIL NIL

17.05.2025 31.07.2026 440 NIL NIL

48 NIL

49 NIL

50 377/2023 09.08.2023 20.07.2026 1076  Days Yes Nil

1/2026 06.01.2026 10.07.2026 185 Days No Nil
06/2026 27.02.2026 24.07.2026 147 Days No Nil
16/2025 30.08.2025 30.07.2026 334 Days No Nil

SH. DEVENDER KUMAR 
JANGALA, DISTRICT 
JUDGE, COMMERCIAL 
COURT

NORTH-
WEST

SH.VINOD YADAV, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

SH. JAGDISH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SHAILENDER 
MALIK, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

SOUTH 
WEST

CS (COMM) 
320/2025

CS (COMM) 
250/25

CS (COMM) 
84/25

CS (COMM) 
244/25

SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

SOUTH 
WEST

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH 
WEST

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

SOUTH 
WEST
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